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3. On  the other hand, lsarnasd counss! oFf the
raspondent referraed to order dated 10,2.2003 {Annsxue AB)

P S

having bDssan passsd by them in compliance oFf dirsctions of

4, Wa have gons through the contents of the order

passed by the respondents. We do not Tind any wilful or

.7 | =y o fn
law. C 506G/ 7

(V.K.Majotra )
Member (A)

(Smt.Lakshmi Swaminathan )
Vice Chairman (J)

Z'o.k(gl’ . My__,_,



